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[4 MARCH 1994] to Questions 142
system (PDS) have been increased with ~ of from 1-2-1994 as under :
(Rs. per quintal)
Commodity Central Issue.Price Increase
(ex-FCI godown)  per quintal
219040 208

Wheat 330.00 402.00 72.00
Rice : Common . 437.00 537.00 100.00
Fine 487.00 617.00 120.00
Superfine 518.00 648.00 130.00

(d) and (e) Central Government bears the
burden of a huge amount of food subsidy for
making available foodgrains under PDS and
other welfare schemes, viz. RPDS/ ITDP etc.

In order to keep the open market prices of
wheal and rice at reasonable level, the Food

warehouses abroad by the Central Ware-
housing Corporation, to help in our exports.
Certain other amendments are also proposed
which would facilitate the smooth functioning
of the Central Warehousing Corporation and
of the State Warehousing Corporations.
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Amendment of Warehouse Corporation Act

1609. SHRI SOM PAL : Will the Minister
of FOOD be pleased to refer to Unstarred
Question 3332 given in the Rajya Sabha on
24th December, 1993 and state :

(a) what are the major considerations for
amending the Warehouse Corporation Act,
1962 and what are the salient features of the
proposed Bill, and

(b) when the new bill is likely to be intro-
duced ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (a) One of the objectives behind the
proposed amendments to the Warehousing
Corporations Act is to facilitate the re-
organisation of the Board of Directors of the
Central Warehousing Corporation with a view,
inter-alia, to provide greater representation to
professional bodies and other interested
sections like farmers etc. Another amendment
will facilitate the setting, up o f
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Details of Stock of Rice and Wheat in
Government Agencies

1611. SHRI S.S. AHUJWALIA : Will
the Minister of FOOD be pleased to state :

[RAJYA SABHA]

to Questions 144

(a) whether it is a fact that Government
have enhanced the prices of wheat and rice old
through Fair Price shops under PDS;

(b) the details of prices of wheat aid rice as
prevailed on January 31 of the year 1990,
1991, 1992 and 1994,

(c) the details of stocks of Wheat and Rice
with Government agencies as on the dates
mentioned in part (b) above ;

(d) whether Government's attention has
been drawn to the fact that in the main food-
grain mandis in Haryana and Punjab pie-
vailing price of even superior quality wheat
remained lower than the selling price of the
item by PDS which is considered to be the first
occasion in the history of PDS that the PDS
price of the foodgrains became higher than its
price in the open market; and

(e) if so, reaction of Government there
to

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAI) : (a) To partially absorb the increase in
the piocurement prices of wheat and paddy
paid to farmers during 1993-94 and
consequential increase in their procurement
cost, the Central Issue Prices (ex-FCI
godown) of wheat and rice issued to the
States/Union Territories by Food Corporation
of India from the Central Pool for the public
distribution system (PDS) have been increased
with effect from 1-2-1994 as under :—

(Rs. per quintal)

Commodity Central Issue Price
(ex-FCI godown)
Priorto  from 1-2-94
1-2-1994
Wheat 330.00  402.00
Rice : Common . 437.00 537.00
Fine 497.00 617 00
Superfine MS.00 648.00




